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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
(SOUTH-WEST) DWARKA COURTS, NEW DELHI

ORDER

In view of official exigency, the following transfer/posting of the officials of South-West
District, Dwarka Courts are made with immediate effect:-

'Sr.  [Name of the

Eo Officials (Ms./Sh.)

From

To

; Byender Singh
I EC: 54720894

PA in the Office Pool,
Administration Branch,

. Dwarka Courts, New Delhi,

PA in the Secretariat of the
Undersigned.

PAin the Court of Ms. Bhavna ’
Kalia, Special Judge (NDPS)-01,
Dwarka Courts. New Delhi.

PA n the Mediation
Centre, Dwarka Courts,
New Delhi.

Asha Rohilla
[2C: 3498

L)

Reader in the Cour( of Sh.

iLAnurag Dass, AS] (FTSC)

(POCS0)-03, Dwarka Courts,
ew Delhi. :

SJA in Record Room (Crl.),
~Dwarka Courts, New Delhi.

: \eenu Chauhan
l 3. |EC: 43686510

Render mheConrt of Sh.

nurag Dass, ASJ (FTSC)  PA in Record Room (Crl.),

l L\Iidhi Lamba

4. EC: 13860 POCS0)-03, Dwarka Dwarka Courts, New Delhi
N SR ourts, New Delhi.
! Asst.Ahimad in the Court of Ms.
Vipin JA in Record Room (Civil). Abhilasha Singh, JIMFC (Mahila

A EC 2940936 Pwarka Courts, New Delii. Court)-01. Dwarka Courts. New

Dethi.
Asst.Ahlmad in the Court
Pinky Awasthi of Ms. Abhilasha Singh, JJA in Record Room (Civil).
6. EC: 54429756 UMFC (Mahila Court)-01,  Dwarka Courts, New Delhi !
' ‘ ﬁ)warka Courts, New Delhi. ]

1. In Order bearing No. 30957-31096/Admin-I1/DWK/P&T/2025 dated 30.08.2025, it is
hereby clarified that in respect of the official mentioned at Sr. No. 1, Sh. Virender
Kumar, JJA, his designation in the transferee branch be read as JJA instead of JA.

2. Ms. Ritu Gupta, PA posted in the court of Ms..Bhavna Kalia, Special Judge (NDPS)-
01. S-W, Dwarka Courts, New Delhi is hereby directed to report in the Office Pool,
Administration Branch. S-W. Dwarka Courts, New Delhi aft availing maternity leave.
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\ wan/Kumar Jain)
Principal Disirict & Sessions Judge (5-W)

Dwarka Courts, New Delhi.
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Copy forwarded for information and necessary action to:-

—

The Ld. Principal District & Sessions Judge (HQ), Tis Hazari Courts, Delhi.
7. The Ld. Judicial Officers concerned, Dwarka District Courts, New Delhi.
Reader/Secretariat of Ld. Principal District & Sessions Judge (S5-W), Dwarka District
Courts, New Delhi.
4. The DDO/Branch In-Charge, V igilance Branch, R&!1 Branch
Courts, New Delhi. /

The Dealing Assistant, Admn. Branch-1 & 11 (for Personal
6. The Dealing Assistant. Layers Seat. Admn. Bfandh- [ & IL,
The ofticials concerned for iamudiate complianec. ™ -
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Principal Bistriof & Sessions Judge (S-W)
Dwarka Courts, New Delhi.




